vear. 2223, 2054
LSNETISH KVMA:Q.., sonfdaught@r/wite of LA SYRBSSIL I AR

service and presently working as QEFLLE. BTTEMDAMN T

giva hereln below the detalls of the assets {(immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

(Assets In joint name Indicating the extent of joint ownership will also have to ba
givan)
51, Description Seir Spouse | Dependant-1 | Dependant-2 | Dependant-3
Ho. : o 1__Nam#{s)_ Hame Hame Etc. Name
(i} | Cash : RooTA  [ANANYA-
. Ronaf | Ko ARY
(I} | Deposits In Boo00e /.- cbm/ﬁ
Banks, Financial pje— Y
Institutions And |y . -
Non-Bahking F51 | 903y 50 e —_ -
Financial 2—5‘\-3 9 224
Campanies CY L
| ey !
(iily | Bonds i
Debeﬁrtums and ‘
Shares In e = | T e
companiss —
| {Iv} ] Other financial .
Institutions, He Ao
NSS, Postal 2 5~ 0poD 250000 s
Savings, LIC SOaD = e
Policies, etc
(v} ?otpr Vehicles [RROLL
detalls of 96 — - i
make, etc.) 2 o
(vl) | Jewellery (glve UoLy
details of 3o Buyamg
welght and S)Ly B R A e iy
value) ¥ L
{vli} | Other assets,
such as valuas i el -
of claims / o T .
Intergsts

Note: Value of Bornds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case ¢f non listed
tompanles should Be glven.
* Dependant here means & perscn substantially dependent on the income of the
ermnployes, '

Nloh /70r T




aiso have tp ba Indigated)

[Natet Pmpﬁa'ttal ln joint 'bwnarshlp indicating the extent of jolnt ownership will

5mrrlpﬂfm

Self

Spouss | Dependant-i
Hnmﬁ(g

3.l Hame

Bepandant-2
Mame

Dependant-3
Btg. Nama

Agrlcultural Land

- Location{s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

{iny

- ~Current market value

Mon-Agriciltural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
measurement)

(U7

Buildings {(Commerclal
and residential)
Location{s)

- Survey /door

number(s) =

- Extent (Total
measurement)

- Current market
value

()

| number(s}

Houses / Apartments,
etc,

- Location(s)

- Survey fdoor

-~ Extent (Total
measiiremeant)

- Current smarket
valug

v

Others (such as
interest in property)

—

—

(2}

institutions and govérnment dues:-

1 glve herein below the detaits of my liabilities / overdues ™ public financial

[Note : Please glve separate detalls for each item)

Hame & addross of Bank /

Sr. | Dascription Amaunt outstanding as
Na, Financlal tniﬁtuﬂomﬁ} ! G iines RS
Departnent ()
(&) (i} Leans from Banks

{ii} Loans fram financial
Ingkitutions

SEF-PERSeNRL L NE L32 o2

(iily Government Dues:

{a) dues to departments

dealing with government
ccommaodation

(b) tues to departiments
dealing with supply of
_water

(c) dues to departmenm
dealing with supply of
electricity




(d} dues to departments —— e
Heallng with teléphones
(&) dues to departments

dealing with govarnment i
transport éﬂ_c.fudlna .

Ircraft and helicopters) : e -
(Fy Other dues; If any =

(b} (i) Income Tax including

surcharge [Also Indicate

the assessment year upto | —_—
which Income Tax Return
flled. Glve also Permanent e
Account Number (PANY] | PM3PK 92 465
(i) Wealth Tax [Also
Indicate the assessment —
year upto which Wealth

_Tax return filed.] - :
(I} Sales Tax [Qnly in
case of proprietary e
busingss] 3 : 2
(iv) Property Tax — SR
GRRRE/RRAN No. :- [ oo 201528 FR
Gender 2 [E_—_] (M/F)
Date of Birtn e '\ 4o |9 ]\[ qf % :2.- F (DD/NMYYYY)
Class/Grolip AR e ' st
Cad t= : : o
i LoERIcE AT T A DA T , =

(Full Name e.g. B.A.S.-Blhar Adminlstrative Service,
&.5,8.- Bihar Secretarlat Service ele,)
Home District i= L PAT MNP : j

I hereby ‘d»eclare that the above details are true to the best of my
knowledge and belief,

Signature Nﬂﬁl%fﬁu AT T GRS :

Name of Employes: AL ITLS. .. R UM AR
place:. DATNLA.... Designation:.. Q E.RICE. AT TENDANT
Date:ﬁé%.’?.?:{?ﬂﬁr‘f pepartment:. BIHAR YI2ktanlL A RO

sign each page of the declaration. Asset declaration form
must be In A4 size white paper with computer typed (single side)
in prascribed format,

Nota: Please



